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T AT HeTH AT &l forferd &9 § <7 ST, 797q "areeay ffdee &t §e7 ared W
ATITET (TAS ST - FISTAFATAT (FATUH) F A= TRHT 714/3-5 9% AT TAHT A6 THUSA -400 FT 51
FI F a2 § qgF A7 faer F1 Fato”, i Saw sware it F29m iw qer arfasrT srafkrwar
ST & & AT HTIAT HAHTAT % ATETH T THE T AT T T S THT THT A>T FHT GAT o6 918
ST WY UHAT e & 91 VAT HT GdT gl ST, TS Al g, STAT T T TR el FIRT Aa9dF a9,
IqT AT ST T TR FIT AT AEATRTE FHT

I Atarf=aw T gy 20T i STUTRT (2) F agd qEH AEwRET gy GhAr = e off sreer
STAH GIITI S6 SITEREAT o STl e ATe [ S0 T G TS0 3T 3= Foawor Iuered g 3% s=geh Ah
AT TTTERTEY o SULIE HTATAT § T A0 T Thd 2|

EECRl
AT R $T &I AT I ATITET (TISSUT) - FISTAFATAT (FSATTH) F 1= et 714/3-5 91X

AFEYh TAHT G4 TATA-400 FT 8 FIA & qqA § US A@X 97 &7 [AT0 @O Tota TRF==T
forT Se=ret o |1 A7 @97 SYaAnet F ATREOr Y ST ATeAT qH T e [

HEA - HATIFHAAT oI &7 AT Sl ST — fisragas s stier g
wé | s | | T | g | R |t | o
THE o

1 |iffarew | 69 | 212-16B 0.16 0.03 T fasft
2 | METTH | 1029 | 212-4Z1B 0.52 0.08 AT fosft
3 | METTEH | 777 | 212-20A2 0.22 0.03 TaT EEi
4 |METTH | 777 | 212-20B2 0.04 0.03 T fasft
5 | METTTH | 185 | 212-21D2 0.20 0.06 AT fosft
6 |METTEH | 777 | 211-9B 0.49 0.06 TaT EEi
7 | midETEe ::2 211-10B 0.45 0.03 GGl EEil
g | M 211-11B 0.32 0.01 TaT EEi
9 |WfE=T® | 72 | 200-22B 0.09 0.03 T fasft
10 | =TI 200-23B 0.10 0.06 AT fasfr
11 | MEETET | 375 | 200-26B 0.08 0.07 GGl fosfr
12 | MfdETES 200-27B 0.70 0.04 GGl fsft
13 | =TI 4 | 200-27C 0.70 0.01 AT fasfr
14 | ME=TITH 200-27D 0.70 0.01 TaT st
15 | MfdaTEw 8 200-27E 0.70 0.02 GGl fsft
16 | ME=TITH 200-27F 0.70 0.03 TET BEl
17 | MR 7 | 200-27G 0.70 0.07 T fasft
18 | METTTEH | 375 | 198-1A2 2.72 0.09 AT st
19 | METTTH | 72 | 198-1A3 2.72 0.05 TET fasft
20 | METTH | 1126 | 329-13B 0.30 0.09 i fasft
21 | Mid=TTER 329-13C 0.30 0.06 et fasft
22 | MfETEH 329-14B 0.29 0.05 i fasft
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HILT =T TSI AT

23 | MESTH | 1123 | 329-14C 0.29 0.14 e
24 | MR 329-15 0.21 0.09 e
25 | MEETTTH [ 1070 | 312-1A 0.14 0.005 T
26 | TMEETTH 312-2A 0.07 0.03 GGl
27 | TR 313-1A 0.03 0.02 T
28 | TTEATTER 313-2A 0.03 0.02 T
29 | MEETTH | 746 | 313-3A 0.15 0.03 T
30 | MEETT® | 726 | 313-3B 0.15 0.03 AT
31 | MEETH | 747 | 313-3C 0.15 0.03 T
32 | METTH | 748 | 313-3D 0.15 0.03 AT
33 | METTTH | 748 | 313-4A 0.04 0.04 Gl
34 | MEIH | 748 | 313-5A 0.04 0.03 AT
35 | METTH | 748 | 313-6A 0.02 0.02 GGl
36 | TETTH | 748 | 313-7A 0.08 0.04 T
37 | TE=TIH 313-8A 0.11 0.03 AT
38 | MiE=TER 313-8B 0.11 0.05 TET
39 | eI 313-9A 0.40 0.03 AT
40 | TITERTTER 313-11A 0.16 0.03 T
41 | TfERTEH 313-12A 0.18 0.03 TET
42 | TTERTEEH 313-13A 0.18 0.03 T
43 | WHEITTH | 412 | 326-1B 0.06 0.005 T
44 | TEETITH | 412 | 326-2A 0.14 0.01 AT
45 | METTH | 898 | 326-6A 0.40 0.07 AT
46 | TIERTTER 202-1A 0.49 0.17 T
47 | TR | 1045 | 202-7A 0.12 0.05 @
48 | TEETEH | 645 | 202-12A 0.06 0.03 T
49 | EITITH | 343 | 202-12B 0.03 0.03 Bl
50 | TE=TTH 202-19A 0.03 0.02 Gl
51 | TE=TTH 202-20A 0.05 0.02 T
52 | MEETTH | 429 | 202-21A 0.05 0.03 Bl
53 | METH | 69 | 202-11A 0.11 0.04 T
54 | TE=TTH 202-11B 0.11 0.04 GGl
55 | TE=TTH 202-23A 0.06 0.015 AT
56 | TETTTH | 999 | 202-23B 0.06 0.015 T
57 | MiE=TTEH 202-24A 0.12 0.07 GGl
58 | TME=TIEH 202-25A 0.04 0.03 Gl
59 | METTH | 725 | 202-26A 0.02 0.02 Gl
60 | TITE=TTH 323-1A 0.57 0.05 e
61 | THESTT® | 69 | 323-10A 0.26 0.06 e
62 | TETTH | 69 | 323-11A 0.52 0.07 i
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63 | THEETT® | 69 | 323-15A 0.42 0.06 e st

64 | THETTTH | 69 | 323-16A 0.50 0.07 e BEl

65 | TME=TTEH 69 | 323-18A 0.52 0.025 e BEl

66 | THESTTH | 416 | 323-19A 0.36 0.03 e st

67 | TESTTH | 416 | 323-18B 0.52 0.025 e BEl

68 | TME=TTEH 323-21A 1.40 0.06 e BEl
I 22.91 2.88

[FT. &. ECoR/Dy.CE/GSU/WAT/ML-400/ROBs/20A]
ST FHTE AT, A Soiaa (AT -9)

MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 17th February, 2025
Notice under Section 20A of the Railways Act-,1989

S.0. 825(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways (Amendment)
Act, 1989 (herein after referred as the said Act.), the Central Government, after being satisfied that for the public
purpose, the Land, brief description of which is given in the schedule annexed here to is required for the execution of
Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing of manned LC
No ML-400 at Km 714/3-5 between Naupada (NWP) — Kotabommali (KBM) on Main Line of Waltair Division”
hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority namely “Construction of Road Over Bridge in lieu
of closing of manned LC No ML-400 at Km 714/3-5 between Naupada (NWP) — Kotabommali (KBM) on Main
Line of Waltair Division” in writing, and shall set out grounds thereof and competent authority shall give the objector
an opportunity of being head, either in person or through a legal practitioner and may after hearing all such objections
and after making such further inquiry if any as the competent authority thinks necessary by order either allow or disallow
the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested
person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land attached here with to be acquired with or without structures for Special Railway Project
namely “Construction of Road Over Bridge in lieu of closing of manned LC No ML-400 at Km 714/3-5 between
Naupada (NWP) — Kotabommali (KBM) on Main Line of Waltair Division”

SI.No Name of the Khata | Khasra/Plot Total Extent under Kisam of | Type of
Village No. No. Extent in Acquisition in Land Land
acres acres
1 Govindapuram 69 212-16B 0.16 0.03 DRY Private
2 Govindapuram 1029 212-471B 0.52 0.08 DRY Private
3 Govindapuram 777 212-20A2 0.22 0.03 DRY Private
4 Govindapuram 777 212-20B2 0.04 0.03 DRY Private
5 Govindapuram 185 212-21D2 0.20 0.06 DRY Private
6 Govindapuram 777 211-9B 0.49 0.06 DRY Private
7 Govindapuram 212 211-10B 0.45 0.03 DRY Private
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Govindapuram 211-11B 0.32 0.01 DRY Private

Govindapuram 72 200-22B 0.09 0.03 DRY Private
10 Govindapuram 200-23B 0.10 0.06 DRY Private
11 Govindapuram 375 200-26B 0.08 0.07 DRY Private
12 Govindapuram 200-27B 0.70 0.04 DRY Private
13 Govindapuram 4 200-27C 0.70 0.01 DRY Private
14 Govindapuram 200-27D 0.70 0.01 DRY Private
15 Govindapuram 8 200-27E 0.70 0.02 DRY Private
16 Govindapuram 200-27F 0.70 0.03 DRY Private
17 Govindapuram 7 200-27G 0.70 0.07 DRY Private
18 Govindapuram 375 198-1A2 2.72 0.09 DRY Private
19 Govindapuram 72 198-1A3 2.72 0.05 DRY Private
20 Govindapuram 1126 329-13B 0.30 0.09 WET Private
21 Govindapuram 329-13C 0.30 0.06 WET Private
22 Govindapuram 329-14B 0.29 0.05 WET Private
23 Govindapuram 1123 329-14C 0.29 0.14 WET Private
24 Govindapuram 329-15 0.21 0.09 WET Private
25 Govindapuram 1070 312-1A 0.14 0.005 DRY Private
26 Govindapuram 312-2A 0.07 0.03 DRY Private
27 Govindapuram 313-1A 0.03 0.02 DRY Private
28 Govindapuram 313-2A 0.03 0.02 DRY Private
29 Govindapuram 746 313-3A 0.15 0.03 DRY Private
30 Govindapuram 726 313-3B 0.15 0.03 DRY Private
31 Govindapuram 747 313-3C 0.15 0.03 DRY Private
32 Govindapuram 748 313-3D 0.15 0.03 DRY Private
33 Govindapuram 748 313-4A 0.04 0.04 DRY Private
34 Govindapuram 748 313-5A 0.04 0.03 DRY Private
35 Govindapuram 748 313-6A 0.02 0.02 DRY Private
36 Govindapuram 748 313-7A 0.08 0.04 DRY Private
37 Govindapuram 313-8A 0.11 0.03 DRY Private
38 Govindapuram 313-8B 0.11 0.05 DRY Private
39 Govindapuram 313-9A 0.40 0.03 DRY Private
40 Govindapuram 313-11A 0.16 0.03 DRY Private
41 Govindapuram 313-12A 0.18 0.03 DRY Private
42 Govindapuram 313-13A 0.18 0.03 DRY Private
43 Govindapuram 412 326-1B 0.06 0.005 DRY Private
44 Govindapuram 412 326-2A 0.14 0.01 DRY Private
45 Govindapuram 898 326-6A 0.40 0.07 DRY Private
46 Govindapuram 202-1A 0.49 0.17 DRY Private
47 Govindapuram 1045 202-7A 0.12 0.05 DRY Private
48 Govindapuram 645 202-12A 0.06 0.03 DRY Private
49 Govindapuram 343 202-12B 0.03 0.03 DRY Private
50 Govindapuram 202-19A 0.03 0.02 DRY Private
51 Govindapuram 202-20A 0.05 0.02 DRY Private
52 Govindapuram 429 202-21A 0.05 0.03 DRY Private
53 Govindapuram 69 202-11A 0.11 0.04 DRY Private
54 Govindapuram 202-11B 0.11 0.04 DRY Private
55 Govindapuram 202-23A 0.06 0.015 DRY Private
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56 Govindapuram 999 202-23B 0.06 0.015 DRY Private
57 Govindapuram 202-24A 0.12 0.07 DRY Private
58 Govindapuram 202-25A 0.04 0.03 DRY Private
59 Govindapuram 725 202-26A 0.02 0.02 DRY Private
60 Govindapuram 323-1A 0.57 0.05 WET Private
61 Govindapuram 69 323-10A 0.26 0.06 WET Private
62 Govindapuram 69 323-11A 0.52 0.07 WET Private
63 Govindapuram 69 323-15A 0.42 0.06 WET Private
64 Govindapuram 69 323-16A 0.50 0.07 WET Private
65 Govindapuram 69 323-18A 0.52 0.025 WET Private
66 Govindapuram 416 323-19A 0.36 0.03 WET Private
67 Govindapuram 416 323-18B 0.52 0.025 WET Private
68 Govindapuram 323-21A 1.40 0.06 WET Private
TOTAL 2291 2.88

[F. No. ECoR/Dy.CE/GSU/WAT/ML-400/ROBs/20A]
AJAYA KUMAR SAMAL, Chief Engineer (Con-I)
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